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NOTIFICATION
No. EFL-10-39690/2017. 31st August 2018.

As required under Section 3(2) of the Kerala Forest (Vesting and Management of Ecologically Fragile Lands) Act,
2003, it is hereby notified for the information of the public that as per Section 3(1) of the Act, the ownership and
possession of the Ecologically Fragile Lands, described in the Schedule hereto, in the District of Malappuram have
been vested with the Government of Kerala free from all encumbrances and the right, title and interest of the owner or
any other person thereon shall stand extinguished from the date of commencement of the Act, i.e., 2nd June, 2000.

Gaz. No. 37/2018/DTP (Forest).
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SCHEDULE

(Details of Ecologicaly fragile lands Vested in Government asper Section 3 (1) of Act 21 of 2005)
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No. A2-9234/2018 B. 30th August 2018.

It is hereby notified for the general information of the public that the undermentioned 3 Vehicles which were
being confiscated to the state as it involved in three different offences booked from the Range Forest offices
Vadaserikkara and Goodrical under this division will be putup for E-auction on 26-9-2018 and the Vehicles, which were not
being sold will be putup for e-auction on 10-10-2018. Those who have registered as bidders in MSTC can participate in
the e-auction. Details of e-auction sale will be available from the website of MSTC www.mstcecommerce.com or shal be
available from this office (Phone No. 04735-227558)

Gaz. No. 37/2018/DTP (Forest).
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9. Details of vehicle, Place where the Engine No./

No. Reg. No. vehicle is located Chassis No.

1 KL 13P-6465 (Swargj Mazda) Chittar Forest Station under S TGLI93471-
VadasserikkaraRange LGZGLAGNO100255

2 KL 35B 4876 (Pick Up Van) Chittar Forest Station under GGA1H63828-
VadasserikkaraRange MAIRCAGGAA1H53593

3 KL-03L-7397 (Swarg) Mazda) — Kochukoickal Forest Station under SLCHQ 76254 —

Mini Lorry Goodrica Range QHWEL 4 GM 0083406

The e-auction will be conducted on 26-9-2018 as per the direction and conditions in the Government Order G.O. (Ms.)
No. 212/15/Findated 5-6-2015, selling agency agreement signed by the Government of Keralaand MSTC LTD on 13-3-2018in
connection of disposal of all categories of scrap including vehiclesand other relevant rulesin force at present. The undersigned
reserves the right to alter or to cancel the e-auction of the vehicle without further notice. Only the registered bidders will be

permitted to participate in the e-auction.

Conditions

1  The intending bidders should satisfy themselves about the conditions of the vehicle putup for e-auction with

the prior permission of the concerned Deputy Range Forest Officers and no complaints will be entertained after
e-auction.

2 If the RC book of the vehicle is not available, the bidder himself has to obtain the duplicate RC Book at his
own cost.

3. All the norms and conditions specified in the Govt. order vide No. GO. (Ms.) 212/15/Fin dt 5-6-2015 and other
relevant prevailing rules at the time will be applicable to this e-auction also.

4.  All the conditions and procedures of e-auction concerned with the sale of condemned vehicles issued by
MSTC from time to time will be applicable to this auction also.

5 If any modification or changes in the conditions of e-auction are intimated by the Additional Principal Chief
Conservator of Forests (Protection), Thiruvananthapuram that will aso be applicable to this e-auction and will be
informed to the bidder before e-auction. The undersigned reserves the right to alter or cancel the e-auction
without further notice.

6. Further details regarding the e-auction can be heared from the office of the Divisional Forest Officer, Ranni.
Telephone No. 04735-227558

7. If the sale of the vehicles will be interrupted due to any unexpected events or declaration of Holyday, the
e- auction will be conducted on the immediate next working day.

M. UNNIKRISHNAN, |FS,

Divisiond Forest Office, Divisional Forest Officer.
Ranni. (For and on behalf of the Governor of Kerala)
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®alg)aom@  a0s)ss@el. 00anl  awlaleaem@d  Gandooqy  80a01aAV0)0S  Gal0l@  al6D el S) O] V)0
3001 /0auwyedal mioesled Mo eIEle9) M @20 MM ®)&® $9)88 WIaoam (Woadg Mo (3alyaow]
Bdeenailemonsdalo TOAelEEHME@OEM. @PalAENAOR BAB2RIMNG08 MEMEO)M@OVIBIBN0. BO®EIENe BABARIOTV)B>U3
S006Mo  GENINALYA|S)OMOO® MIEMVlEn)M@IM88 @RW]H:000 @09 &Bal510lee)d @RI Mlelal®madlales)o.
@000)»0008 MBF1ntis M@y W13 ) 200—6)03} DYBol(@ON@E  (al0L0Kld OSMIS] rs("o'oelomﬂ(zmoe)sotﬂo cmm(acgeoeomg@oaﬁ.
(atownglle, 9sMIS] eNEm BAALINaV)E&W MlEMUlEOM@oEM. B3NS ¢and0amleg allel assesl §@:0S)eeMMel Béeenad
madaflen)m@Im) )Mo (alayem] MSOMYAN TLOLI0 G6MB) GENIORLYHa|EGSMEBMIM. $000)d»00M =1.af)av.gl.
oZNlaVesauad qdglatlengd, ooeIrv@day qmdglatledq a)MIAUWOS aldBa] Tadaflesnm@osm. alMo Ald)afleno
Pald®20020m) Ald)aflelo Mlelalenss®)o »oLIdHIeIEBSIG8 al)09qa]S}alle9)aN ®)A0® HO0@ AIJAITVONGHUY DD

GROLNGUWBH0)0 NIDWHA0WBlH)0.

®)5)®@8 aflalee@sewd 0oaml aslalauem@d Gand0qy 60401V 0)HSeE®I 00anl/aISERAlBH0 HoVlmT Gand0qY

80a0103BR00)OS HH00L0LIVEBSIed MIEMO (alaIdEm] GlaIMEBSITS £IRYAEIAM @M.
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No. D-4863/2018. 30th August 2018.

Separate sealed competitive tenders superscribing the name of works are invited by the undersigned, for and on
behalf of the Governor of Kerala, from Registered eligible contractors for the following works.

9. File No. and PAC (Approximate) EMD Cost of tender
No. Name of Work : ) form
1 D-4863/18—Urgent repairs to the compound 4,95000 12,400 1000 + 12% GST

wall around Range Office Building
Vadasserikkara during 2018-19

2 D-4652/18—Renovation of type Il duplex (Y2) 1,09,000 2725 300 + 12% GST
at Anapparamala in Ranni Range
during 2018-19

3 D-4904/18—Renovation of old IB at 412,000 10,300 850 + 129% GST
Vadasserikkara of Vadasserikkara
Range during 2018-19

4 D-4903/18—Renovation of Range Forest 4,92,000 12,300 1,000 + 12% GST
Officers Quarters at Vadasserikkara
during 2018-19

Last date and time of sale of tender forms—26-9-2018 at 1 p. m.
Last date and time for receipt of tender—26-9-2018 upto 3 p. m.
Date and time of opening of sealed tenders—26-9-2018 at 3.30 p. m.

Name of Officer from whom tender forms are to be obtained and to whom sealed tenders are to be submitted—
Divisional Forest Officer, Ranni Forest Division, Ranni P. O.-689 672.

Alternate date and time of sale of tender forms—3-10-2018 upto 1 p. m.
Alternate date and time for receipt of tender—3-10-2018 upto 3 p. m.
Alternate date and time of opening of sealed tenders—3-10-2018 at 3.30 p. m.

If the due date happens to be a holiday, the next working day will be the due date. The tender forms are not
transferable. The Earnest Money Depopsit noted against the work should be paid along with the tenders by Demand
Draft (Cheque will not be acceptable) pledged in favour of the undersigned payable at any nationalized Bank/Scheduled
Bank. Incomplete tenders and tenders without EMD are liable to be rejected. The undersigned reserves the right to reject
any tender without assigning any reasons thereof. All other conditions prevailing in the Kerala PWD and Forest Depart-
ment are applicable to this tender also. The tenders not containing the prescribed preliminary agreement in Stamp Paper
worth ~ 200 will be summarily rejected. Tenders are submitted Copy of GST registration certificate and License along with

tender form.
Office of the Divisional Forest Officer, M. UNNIKRISHNAN, |FS,
Ranni. Divisional Forest Officer.
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PERIYAR EAST DIVISON
e TENDER NOTICE
[e-Tender No.-A-302/2018]
No. A-302/2018. 5th September 2018.

The Deputy Director, Periyar East Division, Periyar Tiger Reserve, Thekkady, for and on behalf of the Governor of
Kerala invites online bids from the eligible bidders for the following work.

Name of work—Providing Solar Power System to Edappalayam TB in Periyar Tiger Reserve.
Approximate value of work (INR)— 1,54,000.

Bid Security online remittance (INR)— 3,900.

Cost of Bid documents (INR) online remittance— 560 (500+12% GST)

Period of completion—30 days.

Tender documents—can be downloaded from e-GP website www.etenders.kerala. gov. in
Document publish date and time—19-9-2018, 5 p. m.

Document download starting date—19-9-2018, 5 p. m.

Bid clarification start date—19-9-2018, 5 p. m.

Bid clarification closing date—20-10-2018, 5 p. m.

Online bid submission start date—19-9-2018, 5 p. m.

Online bid submission closing date and time—20-10-2018, 5 p. m.

Last date and time of receipt of relevant document in hard paper original and samples as mentioned in the tender
documents by Speed Post or Registered Post or By hand—22-10-2018, 5 p. m.

Date, time and venue of opening of Bid (Techinical Bid—~Part-1) in e-method—24-10-2018, 11 a. m. The Deputy
Director, Periyar East Division, Periyar Tiger Reserve, Thekkady, 1dukki-685 536, Kerala. e-mail-ddpttkdy@gmail.com.

Opening of Price Schedule (Tech.—Finacia Bid—Part-I1)—To be intimated after the evaluation of Technical Bid-Part I.

Tender documents and tender schedule may be downloaded free of cost from the e-GP Website
www.etenders.kerala.gov.in . The bid submission fee and the Earnest Money Deposit (EMD)/Bid security should be
remitted through online as per e-tendering process.

Technical Specification & Schedule of Requirement and Eligibility Criteria for Technical Evaluation

Technical Specification Minimum requirement
@ @
Inverter with built-in charge controll unit Solar Panel

Maximum Power 250w

Tolerance +3%

Open Circuit Voltage 37.8v

Short Circuit Current 8.7A

Maximum Power Voltage 315V

Maximum Power Current 7.94A

Series Fuse Rating 15A

Maximum System Voltage 1000V DC

Warranty 26 Years

Gaz. No. 37/2018/DTP (Forest). 297
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@ 3}
1500 VA Solar inverter
Rated Power 1500 VA/1200 W
In Put
Voltage 230 VAC

Frequency Range

Out Put

AC Voltage Regulation (Batt. Mode)
Surge Power

Battery Voltage

Floating Charge Voltage

Overcharge Voltage

Solar Charger & AC Charger
Maximum PV Array Power

MPPT Rang @ Operating Voltage
Maximum PV Array Open Circuit Voltage
Maximum Solar Charge Current
Maximum AC Charge Current
Maximum Charge Current
Maximum Efficiency

Warranty

C10 Solar Battery
Backup Time (Hour)
Capacity (mAH)
Type
Nomina Voltage (Volts)
Power (W)
Voltage (V)

Warranty

50 Hz/60Hz (Auto sensing);

230 VAC+-5%
3000 VA
12vDC
135VvDC

16 VvDC

1000 W

15VvVDC 80 vVDC
100 VDC

40 A

60 A

100 A

98%

Minimum 5 years

3.6 Minimum
150

Tubular Battery
2

1500

2

Minimum 5 Years

Technical Evaluation will be done on the following parameters:

1 The item/equipment being quoted should be of Original Equipment Manufacturer (OEM) and no non-standard
equipment should be quoted. The tenderer must be OEM or Authorized Distributors of OEM in India. A tender
Specific Authorization Certificate by OEM to this effect should be attached with the Technical Bid.
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2. The Technical Offer should be completed in all respects and contain all information asked for except prices.
It should not contain any price information. The Technical Offer should indicate whether products and services
asked for are quoted, and that all requirements there for are quoted. An undertaking in writing on the letter head
of the agency should be attached with the Technical Offer; failing which their offer will not be considered by
the Institutions.

3. The supplier should indicate brand/make and full details of the equipment being quoted. Supplier must submit
complete technical specifications without leaving any scope for ambiguity. All supporting leaflet, brochure,
technical information literature, catalogues, vendor profile must be attached with technical bid.

4. The bidder should enclose a list of organizations where similar/identical equipment have been supplied by the
firm.

5. If any of the technical parameters does not meet the tendered specifications/parameters as given in the above
mentioned Table, their offer will not be considered and shall be rejected.

6. All bid/ tender documents are to be submitted online only and in the designated cover(s)/envelope(s) on the
e-GP website. Tenders/ bids shall be accepted only through online mode on the e-GP website and no manual
submission of the same shall be entertained. Late tenders will not be accepted.

The documents to be submitted through online and hard copies through Speed Post to the tender inviting authority
are listed below:

9. Scanned Copy Through Speed Post
No. (through online cover) (Superscribing Name of work and Tender No.)
1 Tender documents (GCC, SCC, Schedule of On line only
Requirements and Specifications) digitally signed
2 BOQ (Price Bid) [There are 2 On line only

Appendices in BOQ. Appendix-A-
Supply, Installation, Testing and
Commissioning of equipment

Digitally signed
3 Copies of relevant details for the Copies of relevant details for the
proof of the credibility of the proof of the credibility of the
supplier as per tender documents supplier as per tender documents
(duly attested by Gazetted Officer (duly attested by Gazetted Officer
of Govt. Department) of Govt. Department)
4 Preliminary Agreement executed in Original of Preliminary Agreement executed in
Kerala Stamp Paper worth = 200 duly filled Kerala Stamp Paper worth ~ 200 duly
and signed by bidder filled and signed by bidder
5 Proof of online remittance of bid submission Copy of Proof of online remittance of bid
fee and EMD submission fee and EMD.
6 EMD exemption certificate attested by Gazetted Copy of EMD exemption certificate attested
Officer of Govt. Department (if any) by Gazetted Officer of Govt. Department (if any)
7  Any other certificate required for tender Attested copy of any other certificate

acceptance

(1) Profile of Company

(2) Experience of Bidder

(3) OEM Certificate

(4) Details of Service Support facilities

required for tender acceptance
(1) Profile of Company
(2) Experience of Bidder
(3) OEM Certificate
(4) Details of Service Support facilities
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The bids shall be opened online at the office of The Deputy Director, Periyar East Division, Periyar Tiger Reserve,
Thekkady at the above mentioned date and time by The Deputy Director, Periyar East Division, Periyar Tiger Reserve,
Thekkady in the presence of the Bidders or their authorized representatives who are present at the time and venue. If the
tender opening date happens to be on a holiday or non-working day due to any other valid reason, the tender opening
process will be done on the next working day at the same time and place. Tenders received online and copy/originals
received by speed post (except bid), without the necessary documents mentioned above will not be considered and shall
be summarily rejected. Further details can be had from the Office of The Deputy Director, Periyar East Division, Periyar
Tiger Reserve, Thekkady during working hours. The undersigned reserves the right to reject the tender submitted by the
tenderer without assigning any reason.

The firm period/bid validity of the tenders shall be 60 days from the due date of submission of bid.

The bidder is advised to submit the bids well before the stipulated date and time to avoid any kind of network
issues, traffic congestion etc. In this regard, the department shall not be responsible for any kind of such issues faced by
bidder. All other existing conditions related to Kerala Store Purchase Manua and its amendments will be applicable in this
tender also.

Office of the Deputy Director, Sim V. Kumar IFS,
Periyar East Division, Deputy Director (Project Tiger).
Thekkady.

anaicdwWeselnt wlailauad, ws)aal
al)nd@ B3eeMS alovyo

Mm@, auwil-1438/2017. 2018 @RYNOYY 29.

e08 Vadepdsan)calnEl ms)esl eeacweselad adw, alallwelm qowm ToaUle:u8 MBI 621G
S 1aHB ©21M@IN  Wli® coNIMB8 WBEROMOLNUB /000803 /@0t 1B: @ AllMEsMENIBIE3 MlM)o (alayETIW)OS
Gald @RGRIAIMo §21VMIF88 2)(3Ala] AGLO ALIROAINBS BAALIDTV)HUB SHHEM2))OHGHIBSBIAN). MDD (alQU O] BB
10-10-2018-M 66U )M 26aTlaeo Zegdas/alallal caldgy MEaIm 382 TVITG:CleO) Mo @REINEIAITVo
9eaB1S 3.30 2eMIEH DD HOOYILIVOMIGAIL] GRG0 a00RO)B8  MIAMWOM®IBHUE, AN®OMHHIG ofM1AI0)OS
MolELIEIGE MS)BEPl HOAUGBUIeEINE ANBWEMI @REGa00 2NAMEINSIOMIN AF DEBINTLNCOI HSNEA @IOSHNIN@OEN).
mlailo Glalo a@o®@eslelo &00MAINIGE @RAWIVWOIWIGE H®IFS}O® (alalyEm]ElalTvo @PELIEIE3 17-10-2018 ag)am
OOCIVIGED @0 MSENIH@ QIMOIMT 23-10-2018, 5-11-2018, 12-11-2018, 22-11-2018-00 )M @ lVGIB:gleen wluai® muoeIem)o
Moo ala] arlenElo MSEMIM@IEM). BRIV A5 TVIle:Clen) ML,

(> esenead 620ellw)ns Gald)o wlo@Balyo BTV AIG] 33aaiomd aR0ell
maud@  maud @OSEHC3 M)HW)o @) €a000003 1003 )BT WOGHEEN
anel &021001U]
1 15/2018-19 s)eel amyxlal 10,000 20,000 900 + gﬂ,a@)m?.gl 45 dlaiarvo

a ¢ & @ o1 @3

Wl pdgeaad” cenioglm
(9a1G(SOU8 B309]GOQD)

25 HP svgeeniodas

oDMBHENM  LIEYAOHHOE—
3,70,000

2 16/2018-19 OESENIS aldHl 10,000 20,000 900 + gﬂ,a@)m?.gl 45 dlaiarvo
Tes@Ooloal Wlaod5enad’
@enIoslad (@:ucsLsoua veogjcsogcu))
25 HP am$esniodal
o)W1V LIBYROLHTE—  3,70,000

B302Ia (aI206Mo WS)es] HOAUMBWHeLIal AUOBWHR 0050LIVOMIE3 Moo 6-10-2018 Da|Tds 60) 26M] QOO
M@ ®)d @PSa] GOAIOA)LI0 @REAl&H]2003 LIl M oM. ogo®esleljo &00emMaIomd Bdaciom) ™Il
20010010 $9)HoaMEsIe3 33220 @IS 3 (alaideml Glairve mymi BdeaIaS 6and0EBUW M &anlmilad mlan)o
eIC189) M @O, WOH@OI0) BO0EMAICdRI0 BABPLIDAY (al@06MEBUW HOGH@O00M aldslel. B3,aINMIEMINSIqjo CHOS
M3l 200-008 2)(Ba|@OHIT BafjQla] B0) (alOlN2)E OSMISIV)0 OBBSHN0 HaIGQYEMB@IM. 3BT &AIcIM)
) HS1e8 cR0eW}Hs Gald, §SIMEE MMIA a)MIAl HI@IPOV] COEINQ|S)COMENBGIEM. MEBHNMVEIO® TV [len)an
33e10aV)®08 Mlomlen)MmM@oem. B3I TLoMITWAIV] GHOE8 QMo Ald)aflelo, GOS8 HaldMAIDOD Ald)afleno
Tlenlenss af)eld AlyAUTLOGS)0 MY (alQSODHUWBEE MIOWEGHAEM. &)S00® Mlelalenss 21088 caIvaIm M@)o,
eRd aIBGayad MlNITWMES)o MOWE20VIElee). MuRl® WlomBAl, ABO@E:IEN0 CBUOTVOTIBY® /MaHALUBAS BInad
Wlaoad” (Wwoad g /oweqeomilg o1 0)a1om]cd @S)001 §eAUMWeeLlal AUIAWHMR Galdldd aleMWeq|S)Om]
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332210aV1EMONSIqjo OBBSHN0 H2I1CQYM@OM. @RaldaRane MWI® MIE®M(3aljo MENE®®)o, MWN® TVAVD)
211800 ®}M0® BRIV} W8 MIEAVIEH M@ . oBO®®]1eljo BAECLIOIV}&H U BO06Mo GENOW O a]S)OMI6®
Moalen)M®IM}88 @PWle:000 @09 8aflglolen)mm @psled mleulel ®20w10len)o. &)S)®@3 alaio@sw ®™
®0030IQ00MI@  (alalyE@®] F1aIqVEB81T @REMIaH]2 0T @01V M MO . GaN06NM MaUAB-04862 232271.
(6308 €anooqy Wlejdsead eawnisemg - www.forest.kerala.gov.in).

90G3W oLl AGWHIE B:0030LIWo, (&a))
09almoqi, ms)e6l. 090G eeelad QIBWM.
ag)0EMIBIBo GAVIAUIGD Gand0aV(s] awlailanad ®)S} @@ alale@3WBSE )0 MO B0 EAVOMY @I
@an00mMJ (sl alalam@ 82001V} A0W] @O al0 ®)aN
B3e2MS aldavyo OMIGIGE NIMLECSEBDOEM.
MmMU@ §2-2156/2018. 2018 ©aValQosnuad 1. GaNO6M MMIG——0484 2344761,
CHO8 AIMo QB fled 0HlqRd e21d0mg)ss TVEEHIAd
. o M No. E2-2156/18. 1st September 2018.
2omoal Z1.8. (af)o.af)@’.) MMUAB 226/81/(af)el) ®IO®]
16-12-1981 (al®000 Mlelallad cWoMIE® ‘ag), enifl, vl Separate tenders are inviteq from e_IigibIe ‘C’ and
@O @000)@00168 MIID)o af)OTMOBIBo GIVOAMY G above class contractors registered in the Forest

Department in pursuance of G. O (Ms.) No. 226/81(F)
. N dated 16-12-1981 for Construction of walkway in the Social
msEMEID  adeanml sxmleaian). &e00)e00mM alho Forestry Complex at Edappally during 2018-19. The
Ad)afled mlelalenagmyo  (A9H03  eoallwlcd tenderer is bound to comply with the terms and
(al06n! a1y @1 @3 O H06N) A 0) AN M) B0 W ag) 1o conditions in force, besides the conditions that will be
m’]sm(rwmoe,ggo QI§QIMOGS)o Qjoeﬂceg)zmoqﬁ ano(wé(n)_g(oosrﬁ, framed by the Government in future in connecti on_ with
330eIM (AIRMMEBE)0 BROLMS HAULYBI®Sl0 ®IOS this tender. Tender documents and schedules are available

B ]SIAe0)m PEAOMNNGE HoasIMch Mo (aily@ in the office mentioned above. The Earnest Money
'S 3 2605 s 5 Deposit and tender cost for the tender should be

FMEBSITE LIRLAIBIIM@ONM. MOM(BAIio SaHADYUBUS submitted by Demand Draft

nIoE1@3 MIGAMO alo®) GARILID MI0®Td MIEaMO . . .

1 “ o B Id @3 2o . o Tenders/bids are to be accompanied with a
GO SEMAVECAIQE B0l GaDOOFY, ETLOAM Preliminary agreement executed in Kerala Stamp Paper
GaRd0M(S1 a0 MO &) S OMIOG Gal@lEd 20000 worth ™ 200. Any further clarification on this tender can

Gano0mM (sl @@00%@?@1@‘8 QOB CUWIHS MIBamoemo

alweml@d W@ (WG «f)S}EHNMB@IEM. BARAIMS be obtained from the office of the Assistant Conservator
62000 OO0 ailel alem20e®o Alaom (WoafQoeWO of Forests during the office hours. The details regarding
@SB HHOAINEOENS. e-payment (Bidder’s Bank Account No. where he/she is
. having core banking facility and e-mail 1D) should be
@RSELO3 @)H——  2,48,000. submitted along with the tender. Tenders without these
. details will not be accepted.
Mo (BAIYo 6,200.
. The successful tenderer should execute an agreement
3@02M GanooeWilem aller— 500 + 60(M1@@). in the prescribed format in a Stamp Paper worth  200.

Post offers as per the existing rules shall also be

cz0ell o)Gaileoanomas @0e0alut—®008 ®lwoi entertained. If the notified date of tender happens to be a
2)®@3 90 Elaiavo. holiday, the tender will be conducted on the very next
working day at same place and time. Undersigned

BEL10MS Ga0000 LIEROHM G1OGID MBVAj— reserves all rights for cancelling any work at any time

12-10-2018, 12 @6M1 al®@0 24-10 -2018, 12 261 al&o without further intimation. All the prevailing conditions are
31-10-2018, 12 @61l aldh®o 3-11-2018, 12 6] QIOO. applicable for this tender also.

33ea0a’ ®ldlod elglesnsz @AUMIM ®IVIW)o Tender No.— E2-2156/18.
qLAVANC—12-10-2018, 2.30 @6 ald@o 24-10-2018, 2.30 AT Estimate Amount— 2.48.000.

ald0o 31-10-2018, 2.30 @6M] aldhOo 3-11-2018, 2. 30 QAEMIQAUN®.

E.M.D— 6,200

33e2M @O0 @1V TVAAlo —12-10-2018, Cost of tender form — 500 +G. S. T.

3 meml
Period of Completion — 3 Months from the date of

aBo®s1en0 &0 6M 68380 T3 12-10-2018-) agreement.
GRAIWIVIHTMEIGE O®OSSIOD (alI@D] GlaiTvo GEE® Date from which tender forms will be available in the
UOBIOD{o  GRED  MVAVAOMIo  (al0V®3® B@eeI0m office—12-10-2018, 12 Noon or 24-10-2018,12 Noon or 31-
MSOAN@I6TD. 10-2018, 12 noon or 3-11-2018, 12 Noon.

oy o0m) ®loololenye sl 3dce0m) MSHENIO® Date and time up to which tenders will be received—

QUGHEVO @YY AlOHS)HNO® AUGIHWo @YHEMEEITE CAT 12-10-2018, 2.30 pm. or 24-10-2018, 2.30 p. m. or
allaidlay WleniInwme:wBes alew®aow] 24-10-2018, 31-10-2018, 31-10-2018, 2.30 p. m. or 3-11-2018, 2.30 p. m.

3-11-2018-0) @OC® MOLIOM)o BRED AVAVOMO (o lMS®I® Date and time for opening of tender—12-10-2018,
B3eLMS MSTMIM®OIVIBlEe)o. 3p.m

Gaz. No. 37/2018/DTP (Forest).
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In the case of 12-10-2018 is a holiday, it will be
conducted on next working day at same place and time.

If the tender is not conducted or no tenderer
participated for the above mentioned date the tender shall
be conducted on 24-10-2018, 31-10-2018 & 3-11-2018 the
same place and time.

For more details please contact Social Forestry
Divison Ernakulam Phone: 0484 2344761

ConpiTions OF CoNTRACT

1 The successful tenderer herein after referred as
“the contractor” shall take over the work after
executing the agreement in the prescribed form
[Appendix 13] from the Officer-in-Charge on the
date specified in the confirmation order. He/she
should complete all works as per the prescribed
time schedule and the specifications in the
Schedule of items of works shown in Part-11 tender
and directions given by the officers of the Kerala
Forest Department from time to time.

2. The contractor shall furnish to the Assistant
Conservator of Forests a list showing the name
and address along with specimen signature and
Electoral ID Card/other valid ID proof issued by
the Government/Statutory authority in respect of
the Agent/Sub agent/Authorized representative and
other employees intended to be employed by the
contractor for supervision of the work in the
contract area and no person not approved by the
Assistant Conservator of Forests shall be
employed by the contractor for the said work.
Whenever the Assistant Conservator of Forests
orders the removal of any of the contractor’'s
employees from the contract area, the contractor
shall not engage for this contract any person,
already engaged by the Department for any other
work during the same period.

3. The contractor, his agents and other employees
working in the contract area shall carry out all
orders issued by the Assistant Conservator of
Forests or any other officer in charge of the work
in connection with this contract work.

4. The contractor shall not sublet the work to any
other agent or agents under any circumstances
without the approval of the Assistant Conservator
of Forests.

5. The contractor should have no relationship to any
Government servant who is in charge of the work
or who has any direct control over the work.
Relationship in this case is shown in Appendix-2.

6. If it isfound at any time during or after the period
of the contract that the contractor has violated
condition 5.12 above, during the period of the
contract the contract shall be liable to be
cancelled and the security deposit forfeited to
Government and the loss caused to the
Government, by the cancellation of the contract
shall be made good by the contractor.

7. Contractor should employ or engage his own
workmen and should strictly abide by all
requirements under the Labour Legidation in force
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10.

14.

time to time including the Payment of Wages Act
1932; the Minimum Wages Act, 1948; Industrial
Disputes Act 1947; Employees Provident Fund Act
1952; Workmen's Compensation Act, 1923; he
Contract Labour (Regulation and Abolition) Act,
1970 etc. If the Kerala Forest Department incurs
any liability in respect of any person employed or
engaged by contractor, contractor shall indemnify
and keep harmless the Kerala Forest Department to
the extent of such liability incurred by the Kerala
Forest Department.

The contractor shall give preference to triba if any
residing in the locality for the tendered works.

The contractor may execute works through
mechanized means provided he state the same as
far as possible while submitting the tender and
execute such mechanized works without causing
any damage to forests and wildlife of the area.

The work should be carried out as per the
specifications and the time schedule in the
schedule of items of work shown in Part-11 tender
and directions given by the authorised personnel
of the Kerala Forest Department from time to time.
The time schedule of different items of work as
instructed by the Kerala Forest Department officials
should be strictly adhered to.

Contractor should apply and obtain the License
prescribed under the Contract Labour (Regulation
and Abolition) Act, 1970 and Rules there under
within one month of the award of the contract,
provided the contractor employees more than 20
workers on any day. Failure to do so will attract
penalty and an amount equivalent to the fees for
license and the Security Deposit to be deposited as
per Rule 24 of the Kerala Contract Labour
(Regulation and Abolition) Rules, 1974 and the
same will be recovered from contractor’s bills
without any notice.

The contractor shall be fully responsible for the
omissions and commissions of the labourers
engaged by him in connection with the execution of
the work. The Kerala Forest Department will not
undertake any responsibility of the labourers
engaged by the contractor.

Contractor should comply with the provisions of
Employees State Insurance Act, 1948, Employees
Provident Fund Act 1952 and Miscellaneous
Provisions Act 1976. The name other details of
employees engaged by the contractor should be
intimated to the Kerala Forest Department.

The contractor shall have no claim for
compensation for any loss he may incur on
account of being prevented or obstructed by any
land owner or other persons on plea of right of
ownership or on right of possession or right of
enjoyment or otherwise from the contracted work.
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16.

17.

24,

The Contractor or authorized representative
distributed the seedlings through the vehicle with
at most care and vigilance. No damages should be
caused to the seedlings. If any damages occurred
contractor shall be liable to make good the loss
sustained to the Government.

Provision in the work schedule, in respect of
number of seedlings to be distributed through the
vehicle shall be strictly adhered to.

Loading and unloading of the seedlings shall be
done without causing any damage to the seedlings.

The contractor will carry out all operations
mentioned in the schedule of operations or any
other activities as required by the Department as
per the instructions of the Assistant Conservator
of Forests.

The contractor or authorized representative shall
be present at the site at the time of taking
measurements and recording in measurement book
and shall sign the same after getting satisfied by
him/her that the entries made are correct and the
date of signing also shall be entered. If the
contractor/authorized representative is not present
at the site purposefully at the time of taking/
recording the measurements, the measurements so
recorded in the measurement book shall be binding
on the contractor and no complaint in this regard
shall be entertained.

Payment will be made through Bank account only.

After negotiation of contractor has agreed to
taken up the work at % rate above the estimates.

10% amount of each part bill will be withheld as
retention amount which will be released after the
complete execution of the works assigned to him
as per the agreement and the liability if any, in
respect of this contract is settled.

All statutory deductions like Income Tax or any
Tax dtipulated by Government as notified from time
to time will also be deducted from the bills without
any notice to the contractor.

The contractor shall produce valid tax clearance
certificates to the satisfaction of the Assistant
Conservator of Forests before the final payment
is made to him.

In case the work is not satisfactory payments/
bills either part or in full will be retained until
satisfactory completion of the work.
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26.

27.

If in the course of working, it is found, by the
Assistant Conservator of Forests that the progress
of work and the timely execution of work is not
satisfactory or any of the works specified in this
agreement are not completed or left undone within
the stipulated time, the agreement shall be subject
to cancellation after fifteen days written notice
issued by the Assistant Conservator of Forests
and such of the works will be undertaken by the
Department or got done otherwise at the risk and
cost contractor. But the contractor shall not be
entitled to any profit the Department may derive in
this arrangement.

In case the work is abandoned mid way, all the
bills due to the contractor will be impounded and
Earnest Money Deposit as well as Security Deposit
will be forfeited. The Kerala Forest Department will
make necessary arrangements to carry out balance
work at the risk and cost of the contractor. The
department will proceed with retendering process
and all emergency works in between the
retendering and finalization of retender will be
executed departmentally through any of the
methods practiced in the Department at the risk
and cost of the contractor and all the expenditure
incurred for executing such works shall be
recovered from the contractor.

Transportation of goods should be done in a safe
and controlled manner, displaying the safety data
sheets wherever applicable.

Notwithstanding anything herein contained, if the
contractor violates any condition of this agreement
or the conditions of the tender attached to this
agreement or the conditions in the confirmation
order for which no penalty has been expressly
provided in this agreement or violates any
provision of the Forest Act,1961; Wildlife
(Protection) Act, 1972 and Rules framed thereunder
the Assistant Conservator of Forests may inflict
any punishment which he thinks suitable for the
violation so caused, the maximum punishment for
which may amount to cancellation of the
agreement and the forfeiture of the security deposit
and part bill due to the Contractor besides making
him liable for al loss which the Government may
sustain in consequence of the cancellation of the
contract.
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30. No extension of the period of the contract shall contractor with the Government and from the part

ordinarily be granted.

3L On the expiry of the period of the contract, all

rights of the contractor shall cease absolutely and
he shall not be allowed entry into the contract
area for any purpose whatsoever

If any amount becomes due to any workmen or
mazdoor engaged by the contractor as per
Workmen's Compensation Act, 1923 or as per
provisions of labour or other similar laws, such
amounts shall be paid by the contractor. Failure to
do so will be considered as a breach of the terms
and conditions of this agreement.

The security deposit or any portion of it as may
be available at the expiry of the contract period-
after settlement of the contractor’s liabilities will be
refunded to him within a reasonable time from date
of termination of the contract period. On expiry of
the contract, all items of money found due to the

bills, if any, immovable of the contractor, as if such
sums are arrears on land revenue under the
provisions of the Kerala Revenue Recovery
Act,1968 for the time being in force and in such
other manner as the Government may deem fit.

If the contractor violates all or any of the
conditions laid down in this agreement or
Confirmation Order or Tender, the contract is liable
to be cancelled and the Security Deposit forfeited
apart from getting the work done at the risk and
cost of the contractor.

In case of any dispute arising between the
Assistant Conservator of Forests and the
contractor on any matter arising out of this contract
other than one as to which the decision of the
Assistant Conservator of Forests is final the
contractor may, within two months of the date of
the order of the Assistant Conservator of Forests
appeal to the Conservator of Forests or the Officer
in charge of the Forest Circle whose decision
thereon shall be final and legally binding on the

Government under this contract or in respect of contractor.

any other contract entered into by the contractor (sd)

with_ t_he Governmen_t if not paid within the time Assistant Conservator
specified by the Assistant Conservator of Forests of Forests,

shall be recovered from the security deposit of this Social Forestry Division

. (For and on behalf of the
contract or any other contract entered into by the Ernakulam.

Governor of Kerala)
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Gaz. No. 37/2018/DTP (Forest).
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No. G2-4124/18(111). 6th September 2018.

It is hereby notified that Teak Poles, Soft Wood, Teak billets and jungle wood fire wood collected by fina felling
from 1949 Teak Plantation at Mundakampara-Thenkodam and 1950 Teak Plantation at Thulampara-Thenkodam in Kaliyar
Range of Kothamangalam Division will be sold through e-Auction shown in the schedule, by the Divisional Forest
Officer, Kothamangalam or any officer authorized by him, subject to the conditions published in Kerala Gazette No. 49,
Vol. |V dated 15-12-2015 vide Notification No. Pro.(4) 26243/13 dated 21-11-2015 of the Additional Principal Chief
Conservator of Forests (P), Thiruvananthapuram and other conditions prevalent in the Forest Department.

Besides the approximate quantity shown in the schedule, the quantity if any delivered to dumping sites before the
date of e-Auction will also be included in the sale.

e-Auction documents and connected records are available in the website: www.mstcecommerce.com. The Earnest
Money Deposit should be submitted on e-payment/e-treasury/demand draft/MSTC through the internet online banking of
SBI or through NEFT for other banks. For submission of e-auction visit the website: www.mstcecommerce.com. All bids /
e-auction documents are to be submitted online only and in the designated online cover (s)/envelop (s) on the
www.mstcecommerce.com. Website and e-auction documents submitted manually/through post will not be entertained.

Online e-Auction/bids are to be accompanied with relevant documents. e-Auction/bids received online without the
scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further clarification on
this e-Auction can be obtained from NIC/the e-Auction Helpdesk number available in the www.mstcecommerce.com.
Website and from the Office of the Divisional Forest Officer, Kothamangalam during the office hours. The details regarding
e-payment (Bidder's Bank Account No. Where he/she is having core banking facility and email ID) should be submitted
along with the e-Auction documents. e-Auction documents without these details will not be accepted.

Technical bid and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-auction. The bidders should produce a certificate showing
the permanent address and signature of the bidders duly attested by the concerned Village Officer, or any other approved
identity documents along with the EMD through online. Those who do not produce any approved ldentity Card or
Certificate will not be €eligible to participate in the e-auction.

In case any Government Department requires any of the materials put up for the e-auction the quantity remaining
after their selection only will be re-auctioned. The quantity that is ready for sale after the publication of this notification
will be included in the tender cum auction. Any further notification to the sale conditions that may be issued by the
Government after the issuance of this notification will also be applicable to this tender-cum auction. The unsold materials
in the E-auction will be placed along with the materials that may arrive in dumping depots on subsequent dates will be
sold on the next auction date shown in the schedule and separate notification will not be published for the same.

Further details and information can be had from this office or the concerned Range Office, Kaliyar during the
working hours.

SCHEDULE
Range Name of Ste Name of Dumping Ste Soecies Quantity
Kadiyar 1949 Mundakampara-Thenkodam Thenkodam Teak Poles 1400 Nos.
Teak Plantation & 1950 Dumping Depot Teak Fire Wood 125 MT
Teak Plantation Thulampara- Tedk Billet 80 MT
Thenkodam Soft Wood Various 150 M?®

Species
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The e-auction will be knocked down in the name of the highest bidders.
Approximate value—50 lakhs.

Earnest Money Deposit— ~ 20,000.

E-auction date— 1-10-2018, 12-10-2018, 2-11-2018, 5-11-2018.
Place—Thenkodam Dumping Depot.

Those who are interested to participate in the e-auction should be registered online with MSTC limited, Banglore.
Conditions for e-auction will be available at the website www.mstcecommerce.com.

Telephone No: Divisional Forest Officer, Kothamangalam—0485 2822317
Range Forest Officer, Kaliyar—04862 247591.

S. UNNIKRISHNAN |FS,
Divisiona Forest Office, Divisional Forest Officer
K othamangalam. (For and on behalf of the Governor of Kerala).
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<
@RSHHG3 MYdh— 5,00,000.

n-celel »lwo—25-9-2018, 28-9-2018, 10-10-2018, 16-10-2018, 30-10-2018, 8-11-2018, 14-11-2018, 27-11-2018.
MNRI—CMEHH0S0  AMiloU) leqo.

)53 aflaIoeEBud cHom@ovEalo UIAlaUM@ Eand0gy B2anlT0PS :»OOLPRIVETIE MleMO  &oglwod oo
Gano0qy B30anlT0eS B00Y0RIVEMIEE Mlemo (alaiy@@] FlaITVEBEIEE (aIQ) O] TLAVGIY LIBYAED.

CHOMMoMElo AWwlaillaem@d @onooq)g 39a010—GaN261M : 0485-2822317.

OSB3 HOWemI 60201V, GaNd6Nd—04862-247591.
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No. G2-4124/2018(11). 6th September 2018.

It is hereby notified that Soft Wood, billets and jungle wood fire wood collected by final felling from 1949 Teak
Plantation at Mundakampara-Thenkodam & 1950 Teak Plantation at Thulampara - Thenkodam in Kaliyar Range of
Kothamangalam Division will be sold through Auction shown in the schedule, by the Divisional Forest Officer,
Kothamangalam or any officer authorized by him, subject to the conditions published in Kerala Gazette No. 49 Val. 1V,
dated 15-12-2015 vide Notification No. Pro. (4) 26243/13. dated 21-11-2015 of the Additiona Principal Chief Conservator of
Forests (P) Thiruvananthapuram and other conditions prevalent in the Forest Department.

Besides the approximate quantity shown in the schedule, the quantity if any delivered to dumping sites before the
date of Auction will aso be included in the sale.

Auction documents and connected records are available at Divisional Forest Office, Kothamangalam & Range
Forest Officer, Kaliyar Range. The Earnest Money Deposit should be submitted at Range Forest Officer, Kaliyar.

Intending persons may ensure the quantity and quality of materials put up for auction before the commencement
of the same and no complaints will be entertained after the auction. The bidders should produce a Certificate showing the
permanent address and signature of the bidders duly attested by the concerned Village Officer, or any other approved
Identity Documents along with the EMD. Those who do not produce any approved Identity Card or certificate will not
be €eligible to participate in the auction.

In case any Government Department requires any of the materials put up for the auction the quantity remaining
after their selection only will be re-auctioned. The quantity that is ready for sale after the publication of this notification
will be included in the tender cum auction. Any further notification to the sale conditions that may be issued by the
Government after the issuance of this notification will also be applicable to this tender-cum auction. The unsold materials
in the auction will be placed along with the materials that may arrive in dumping depots on subsequent dates will be
sold on the next auction date shown in the schedule and separate notification will not be published for the same.

Further details and information can be had from this office or the concerned Range Office, Kaliyar during the
working hours.

SCHEDULE
Range Name of Ste Name of Dumping Ste Soecies Quantity
Kaiyar 1949 Mundakampara-Thenkodam Thenkodam Soft Wood logs 200 M3
Teak Plantation & 1950 Dumping Depot Soft Wood Fire wood 700 MT
Teak Plantation Thulampara-
Thenkodam

The auction will be knocked down in the name of the highest bidders.
Approximate Value— " 5,00,000.
Earnest Money Deposit— ~ 10,000.
E-auction date—25-9-2018, 28-9-2018, 10-10-2018, 16-10-2018, 30-10-2018, 8-11-2018, 14-11-2018, 27-11-2018.
Place—Thenkodam Dumping Depot.
Conditions for auction will be available at the website—www.keralaforest.gov.in
Telephone No.: Divisional Forest Officer, Kothamangalam—0485 2822317
Range Forest Officer, Kaiyar—04862 247591.

S. UNNIKRISHNAN |FS,
Divisiona Forest Office, Divisional Forest Officer
K othamangalam. (For and on behalf of the Governor of Kerala).
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Gaz. No. 37/2018/DTP (Forest).
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No. SF3-3282/2018. 31st August 2018.

The Assistant Conservator of Forests, Social Forestry Division, Thrissur for and on behalf of the Governor of
Kerala invites separate tenders from registered eligible contractors/bidders having a valid and active registration with
Kerala Forest Department in pursuance of G O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for the execution of works
noted in the schedule attached below. The tender is bound to comply with the terms and conditions in force, besides
the conditions that will be framed by the Government in future in connection with this tender. Tender documents and
tender schedules may be obtained from the Assistant Conservator of Forests, Socia Forestry Division, Thrissur. All bid/
tender documents are to be submitted to The Office of the Assistant Conservator of Forests, Social Forestry Division,
Thrissur. Late submission of tender will not be accepted.

The quantities mentioned in the Schedule are approximate and on actual execution the quantity may vary. Tenders/
bids are be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth ™ 200. Tenders/bids received
without the scanned copies of relevant documents. Preliminary agreement will not be considered and shall be summarily
rejected. Any further clarification on this tender can be had from the office of the Assistant Conservator of Forests,
Social Forestry Division, Thrissur during the working hours.

The successful tenderer should execute an agreement in the prescribed format in a Stamp Paper worth ~ 200 within
15 days from the date of intimation of acceptance of the tender after furnishing security deposit equal to 10% of the
tender amount or = 5,00,000 whichever is less. If the notified date of tender happens to be a holiday the tender will be
conducted on the very next working day at the same place and time.

Name of Division—Thrissur Socia Forestry Division.

SCHEDULE
. Tender No. and Name of Work EMD Name of Area Cost of Tender
No. with Estimate Amount ) Fom "
@ @ ©) Q) ©
1 52/2018-19—Raising 15000 Nos. Cdoriffic 2150 Akalad 500+12% GST

Value species mother bed seedlings for
distribution to public under the scheme
“Conservation and Management  of
Mangroves and Coral Reefs in the State
of Kerala’ at Akalad in Social Forestry
Range Thrissur, Thrissur Division during
2018-19— 86,000

2 53/2018-19—Raising 15000 Nos. Cdoriffic 4,075 Akalad 500+12% GST

Value species basketted seedlings for
distribution to public under the scheme
“Conservation and Management  of
Mangroves and Coral Reefs in the State
of Kerala’ at Akalad in Social Forestry
Range Thrissur, Thrissur Division during
2018-19— 1,63,000

3 54/2018-19—Raisng 25000 Nos. Mangroves 3350 Akalad 500+12% GST

associates mother bed seedings for
distribution to public under the scheme
“Conservation and Management  of
Mangroves and Coral Reefs in the State
of Kerald’ at Akalad in Social Forestry
Range Thrissur, Thrissur Division during
2018-19— 1,34,000
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55/2018-19—Raising 25000 Nos. Mangroves
associates basketted seedlings for
distribution to public under the scheme
“Conservation and Management of
Mangroves and Coral Reefsin the State
of Kerala’ at Akalad in Social Forestry
Range Thrissur, Thrissur Division during
2018-19— 2,57,000

56/2018-19—Raising 50,000 Nos. Mother bed
seedlings Nursery at Attoor, under
Haritha Keralam Padhathi in Social
Forestry Range, Thrissur during 2018-19—
* 2,95,000

57/2018-19—Rasing 50000 Nos Poly bag
seedlings Nursery at Attoor, under
Haritha Keralam Padhathi in Social
Forestry Range, Thrissur during 2018-19—
" 4,95,000

58/2018-19—Raisng 5000 Nos. Mangroves
seedlings for distribution to public under
the scheme” Conservation and Management
of Mangroves and Coral Reefs in the State
of Kerald’ at Peringad in Socia Forestry
Range Thrissur, Thrissur Division during
2018-19— 1,79,000

59/2018-19—Raisng 10000 Nos.  Vetiver Grass

basketted seedlings for distribution to public

under the scheme “Conservation and
Management of Mangroves and Coral Reefs
in the State of Kerald’ at Akalad in Socia
Forestry Range Thrissur, Thrissur Division
during 2018-19— 1,28,000

60/2018-19—Raising 15000 Nos Cdoriffic
Value species mother bed seedlings for
distribution to public under the scheme
“Conservation and Management  of
Mangroves and Coral Reefsin the State
of Kerala” in Social Forestry Range
Chalakudy, Thrissur  Division during
2018-19— 89,000

61/2018-19—Raising 15000 Nos. Caloriffic
Value Species basketted seedlings for
distribution to public under the scheme
“Conservation and Management of
Mangroves and Cora Reefsin the State of
Kerald’ in Socia Forestry Range Chalakudy,
Thrissur Division during 2018-19— 1,67,000

6,425

7375

12375

4475

3,200

2225

4175

Akalad

Attoor

Attoor

Peringad

Akalad

Chalakudy

Chalakudy

514+12% GST

590+12% GST

990+12% GST

500+12% GST

500+12% GST

500+12% GST

500+12% GST

Gaz. No. 37/2018/DTP (Forest).
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u 62/2018-19—Raising 25000 Nos. Mangroves 3475 Chalakudy 500+12% GST
associates mother bed seedlings for
distribution to public under the scheme
“Conservation and Management of
Mangroves and Cord Reefs in the State of
Kerala” in Social Forestry Range Chalakudy,
Thrissur Division during 2018-19— 1,39,000

12 63/2018-19—Raising 25000 Nos. Mangroves 6,600 Chalakudy 528+12% GST
associates  basketted  seedlings for
distribution to public under the scheme
“Conservation and Management of
Mangroves and Cora Reefsin the State of
Kerald’ in Socia Forestry Range Chalakudy,
Thrissur Division during 2018-19— 2,64,000

13 64/2018-19—Raising 50000 Nos. Mother bed 7,225 Pallipady 578+12% GST
seedlings Nursery at Pallipady, under
Haritha Keralam Padhathi in Social Forestry
Range, Chalakudy during 2018-19— 2,89,000

The quantity mentioned in the above schedule are approximate and on actual execution the quantity may vary.
Penalty as per Rule will be levied by the Forest Department from the tenderer, if any for the delay of execution of work
in time. The undersigned reserves all rights for cancellation of any work at any time without further intimation. All the
prevailing conditions for tender are applicable for this tender also.

Date from which tender forms will be available—26-9-2018 at 12 Noon.
Date and time up to which tenders are to be received—26-9-2018 at 2.30 p. m.
Date and time for opening the tender—26-9-2018 at 3 p. m.
OR
Date from which tender forms will be available—1-10-2018 at 12 Noon or 5-10-2018 at 12 Noon.
Date and time up to which tenders are to be received—1-10-2018 at 2.30 p. m. or 5-10-2018 at 2.30 p. m.

Date and time for opening the tender—1-10-2018 at 3 p. m. or 5-10-2018 a 3 p. m.

Tender Conditions

1 Tender form and other details can be obtained from Assistant Conservator of Forests, Social Forestry Division,
Thrissur on payment of cash or by Demand Draft drawn in favour of Assistant Conservator of Forests, Socia
Forestry Division, Thrissur payable on any Scheduled/Nationalized Bank towards cost of tender form.
The cost of tender form can also be downloaded from the official website of Kerala Forest Department and if
the forms are downloaded from the website the cost of tender documents should be attached as DD from a
Nationalized/Scheduled Bank as mentioned above, along with Part 2 tender. The cost of tender forms once
paid is not refundable on any account, nor will the amount be adjusted towards cost of any other
tender forms.

2 The tender form shall be used only by the person in whose name it is issued and for the work specified in
the schedule attached to the tender form.
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10.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to
the tender document. No plea of ignorance of the agreement conditions received after putting in the tender
will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per Ha/
Nos. in figures as well as in words also. Lower of the same only be considered valid and shall be binding on
him/her. If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the
item quoted is unworkable due to variance to the lower side to an abnormal level with Kerala Forest
Department estimated rates, the tenderer may be required to furnish satisfactory explanation on the above
respect. In such an event, the Kerala Forest Department has the option to collect a special/extra security
deposit to the tune of 10% of the quoted amount subject to a maximum of ~ 30,000 (Rupees thirty thousand
only) from the tenderer before issuance of confirmation orders. If the explanation furnished is not found
satisfactory or no explanation is furnished, the Kerala Forest Department has the right to deny the offer of
work to the tenderer even though he/she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover
addressed to “The Assistant Conservator of Forests, Social Forestry Division, Thrissur” and superscribed
“Tender No. and Name of work.............. iN........ Range so as to reach him in his office at specified date and
time. If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the next
working day at the same hour.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for

................... (Rupess.........ccoeeeevrvreennnnninl favour of Assistant Conservator of Forests, Socia Forestry Division,
Thrissur as Earnest Money Depost for the work.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Assistant Conservator of Forests or his deputy at his
office in the presence of such of the tenderers present on that occasion.

The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer,
within three days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed
form on a proper non judicial stamp paper (worth ~ 200) to be supplied by him at his cost. If the contractor
fails to execute the agreement the tender will be cancelled and the Earnest Money Deposit submitted by the
tenderer shall stand forfeited to the Kerala Forest Department. The work will be retendered at the risk and cost
of the tenderer or through any other manner (including through the next higher tenderer). The loss, if any, to
the Govt. consequent to the default, if not paid by the defaulter within a reasonable time specified by the
Assistant Conservator of Forests, shall be treated as arrears on public revenue to be recovered from the
defaulter under the provisions of the Kerala Revenue Recovery Act 1968 and in such other manner as the
Govt. may deem fit. The defaulter however will not be entitled for gain, if any.
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14. The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to 10
percent of the total probable amount of contract, limited to a maximum of ~ 5,00,000 (Rupees five lakhs
only). The security deposit will be released only after the successful completion of the contract work and
after producing the Non Liability Certificate from the concerned officers.

15. The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency
of the contract.

16. The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered.

17. The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.

18 The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

19. The quantity shown in the tender schedule are approximate. The actual extend of the contract area may
vary as per the final survey report, which will be binding on the successful tenderer.

20. The payment shall be made after completion of the work.

2L The works mentioned in the schedule should be started on 25th October 2018 and completed before
31st March 2019. No extension of time will be allowed. The undersigned has the power to change the
starting date of the work.

2.

Further details can be had from the office of the Assistant Conservator of Forests, Social Forestry Division,

Thrissur, Range Forest Officer, Thrissur.

Office of the Assistant Conservator of Forests,
Social Forestry Division, Thrissur.

(&d)
Assistant Conservator of Forests
(For and on behalf of the Governor of Kerald).
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No. CD-2849/2018. 14th August 2018.

Separate online tenders are invited from eligible
'C and above Class' registered contractors for civil works
mentioned below. The tenderer is bound to comply with
the terms and conditions in force, besides the conditions
that will be framed by the Government in future in
connection with this tender. Tender documents and
schedules are available in the website
www.etenders.kerala.gov.in. The Earnest Money Deposit
and tender cost of for the tender should be submitted
through the Internet online banking of SBI or through
NEFT for other banks. For submission of tenders visit the
website www.etenders.kerala.gov.in.

Gaz. No. 37/2018/DTP (Forest).
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All bid/tender documents are to be submitted online
only and in the designated online cover(s)/envelope(s) on
the www.etenders.kerala.gov.in. website and tenders
submitted manually/through post will not be entertained.
Late tenders will not be accepted.

Online tenders/bids are to be accompanied with a
preliminary agreement executed in Kerala Stamp Paper
worth ~ 200. Tenders/bids received online without the
scanned copies of relevant documents, preliminary
agreement, will not be considered and shall be summarily
rejected. Any further clarification on this tender can be
obtained from NIC/the e-tender Helpdesk number available
in the www.etenders.kerala.gov.in website and from the
office of the Divisional Forest Officer, Chalakudy during
the office hours. The details regarding e-Payment
(Bidder’s Bank Account No. where he/she is having core
banking facility and email ID) should be submitted along
with the tender. Tenders without these details will not be
accepted. Technical bid and financial bid shall be
submitted in their respective designated online covers.

The Forest Department will not be responsible for
any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The successful tenderer should execute an agreement
in the prescribed format in a stamp paper worth = 200.
Post officers as per the existing rules shall also be
entertained. If the notified date of tender happens to be
a holiday, the tender will be conducted on the very next
working day at the same place and time. Undersigned
reservers all rights for concellin any work atanytime
without further intigation. All the prevamling conditions
are applicable for this tender aso.

Tender Number and Name of work with Estimate
Amount—31/2018-19—Renovation works and Truss
works of Parakadavu Section office building in Palappilly
Range— 6.74 lakh.

E. M. D.— 17,000.
Cost of tender form— 1,400 + GST.
Period of completion—6 Months.

Date and time from which tender forms will be
available in the website—18-9-2018 at 10.30 a. m.

Date and time upto which tenders will be received—
28-9-2018 till 5 p. m.

Date and time for opening of tender—4-10-2018
allam

Further details can be had from the Office of the
Divisional Forest Officer, Chalakkudy. Phone : 0480-
2701340 during office hours.

K. C. Prasap IFS,
Divisional Forest Officer.
(For and on behalf of
the Govenor of Kerala)

Divisional Forest
Office, Chalakudy.
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maud aflaioesBud aquoelo
1 alGlono KL-45-G-4951 Piaggio-Ape 210 alaBd)$]
Autoriksha GanOOqY GIYaHd
2 0SS H6)B6BB0 KL-08-AA-6987 Moflwo
Hero Honda Passion Motor Bike GanOOqY GIYaHd
3 008310636330 KL-08-5-184-Bike 2o flo
GanOOqY GIYaHd
4 008310636330 KL-55-6990-Bike ) flo
GanoOqY GIYauad
5 OS] H6)B63B0 KL-51-E-587-Bajaj Discover Bike )qfloo
GanoOqY GIYauad
6 OUBE]H6)B63B0 KL-64-D-2895 Yamaha Bike )qfloo
GanOOqY GIYaHd
7 OUBE]H6)B63B0 KL-64-5898 Yamaha Bike )qflo
GanOOqY GIYaHd
8 Al@lo0o KL-01-D-2958 Herohonda Motor Bike BB S
GanOOqY GIYaHd
9 Al@lo0o KL-09-C-2676 Maruthi Suzuki esteem BB S
GanoOqY GIYauad
10 OS] H6)B63B0 KL-64-E-5696 Dio Honda Scooter )qflo

GaN20qY GV
00 00
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No. CC2-3619/2014. 20th August 2018.

It is hereby notified that the seized vehicles in forest offences and kept under Government custody in Pariyaram
and Vellikulangara Ranges of Chalakudy Division shown in the schedule will be sold through e-auction through MSTC
website subject to the conditions notified in the e-auction notification.

e-Auction documents and connected records are available in the website www.mstcecommerce.com. For submission
of e-auction visit the website www.mstcecommerce.com. All bids/e-auction shall be submitted online only.

Clarification on this e-auction can be obtained from NIC/the e-auction Helpdesk number available in the
www.mstcecommerce.com website and from the office of the Divisional Forest Officer, Chalakkudy during the office hours.

Intending persons may ensure the condition of vehicles put up for e-auction before the commencement of the
same and no complaints will be entertained after the e-auction.

If the RC Book of the vehicle is not available it is up to the bidder himself to obtain duplicate RC Book at his
own cost.

All the conditions and procedures of e-auction issued by MSTC from time to time will be applicable to this
auction also 25% of the bid amount shall be paid through Demand Draft in the name of Divisional Forest Officer
Chalakkudy within 7 days and submitted to MSTC.

Any further notification to the sale conditions that may be issued by Government after the issuance of this
notification will also be applicable to this e-auction.

Further details and information can be had from this office or the concerned Range Offices Pariyaram, Palappilly
and Vellikulangara during the working hours.

Schedule
l\sllo'. Range Details of \ehicle Place where vehicle kept
1 Pariyaram KL-45-G-4951 Piaggio-Ape Chaipankuzhy Forest Station
Autoriksha
2 Vellikulangara KL-08-AA-6987 Hero Honda Mupliyam Forest Station
Passion Motor Bike
3 Vellikulangara KL-08-5-184-Bike Mupliyam Forest Station
4 Vellikulangara KL-55-6990-Bike Mupliyam Forest Station
5 Vellikulangara KL-51-E-587-Bgjg Discover Bike Mupliyam Forest Station
6 Vellikulangara KL-64-D-2895 Yamaha Bike Mupliyam Forest Station
7 Vellikulangara KL-64-5898 Yamaha Bike Mupliyam Forest Station
8 Pariyaram KL-01-D-2958 Herohonda Motor Bike Konnakuzhy Forest Station
9 Pariyaram KL-09-C-2676 Maruthi Suzuki Esteem Konnakuzhy Forest Station
10 Vellikulangara KL-64-E-5696 Dio Honda Scooter Mupliyam Forest Station
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The e-auction will be knocked down in the name of the highest bidders.

Date from which the e-auction notification and relevant documents will be available in the website—27-9-2018,

26-10-2018.

Date and time of e-auction—8-10-2018 at 11 a. m. to 3.30 p. m.

Date and time of Re-e-auction—5-11-2018 at 11 a. m. to 3.30 p. m.

Those who are interested to participate in the e-auction should be registered online with MSTC Limited, Banglore.
Conditions for e-auction will be available at the website www.mstcecommerce.com.

Telephone No.—Divisiona Forest Officer, Chalakkudy—0480-2701340

Range Forest Officer, Pariyaram—0480-2746053

Range Forest Officer, Palappilly—0480-2766939

Range Forest Officer, Vellikulangara—0480-2742053

Divisiona Forest Office,
Chalakkudy.

K. C. PrasaDp IFS,
Divisional Forest Officer
(For and on behalf of the Governor of Kerala).
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No. C7-3781/2011. 4th September 2018.

It is hereby notified that the seized Vehicles in OR
cases KL-7D-6170 Hero Honda CD 100M/Cycle, in
Athirappilly Range of Vazhachal Division will be sold
through e-auction shown in the schedule by the Divisional
Forest Officer, Vazhacha or any other officer authorised by
him, subject to the conditions notified in the e-auction
notification. The vehicles seized in the forest offences are
kept under Government custody.

e-auction documents and connected records are
available in the website: www.mstcecommerce.com. For
submission of tenders visit the website:
WWW.MStCECOMMErce.com

All bids/e-auction documents are to be submitted
online only and in the designated Online cover (s)/
envelope (s) on the website www.mstcecommerce.com and
e-auction documents submitted manually/through post will
not be entertained. Late tenders will not be accepted.

Gaz. No. 37/2018/DTP (Forest).
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Online e-auction/bids are to be accompanied with
relevant documents. e-Auction/bids received online without
the scanned copies of relevant documents will not be
considered and shall be summarily rejected. Any further
clarification on this e-auction can be obtained from NIC or
the e-auction help desk number available in the
www.mstcecommerce.com website and from the office of
the Divisional Forest Officer, Vazhachal Division,
Chalakkudy during the office hours. Details regarding
e-payment (Bidder’s Bank Account No. where he/she is
having core banking facility and email 1D) should be
submitted along with the e-auction documents. e-Auction
documents without these details will not be accepted.
Technical bid and financial bid shall be submitted in their
respective designated online covers.

The Forest Department will not be responsible for
any inconvenience or loss to the bidder while uploading/
downloading the bid.

Intending person may ensure the condition of
vehicles put up for e-auction before the commencement
of the same and no compliance will be entertained after
the e-auction.

Any further notification to the sale conditions that
may be issued by the Government after the issuance of
this notification will also be applicable to this auction.

Further details and information can be had from this
office or the concerned Range Forest Office, Athirappilly
during the working hours.

Details of Vehicle—1993 Model KL-7D-6170 Hero
Honda CD 100M/Cycle

Place where vehicles kept—Athirappilly Forest
Station.

The e-auction will be knocked down in the name of
the highest bidders.

Date from which the e-auction notification and
relevant documents will be available in the website—
28-9-2018 a 10 am.

Date from which the bidders can be participated in
the e-auction—4-10-2018.

If the auction can’t be conducted on the above date,
the auction will be conducted on 16-10-2018.

Those who are interested to participate in the
e-auction should be registered online with MSTC Limited,
Bangalore. Conditions for e-auction will be available at
the website: www.mstcecommerce.com. Telephone Number:
Divisional Forest Officer, Vazhachal Division,
Chalakkudy-0480-2701713, Range Forest Officer,
Athirappilly-0484 2451 171 during office hours.

(&d)
Divisional Forest Officer
(For and on behalf of the
Governor of Kerala).

Office of the Divisiond
Forest Officer,
Vazhachal.
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No. SV4-1596/2016. 30th August 2018.

The following condemned vehicle will be
offered for sale by e-auction on 29th September, 2018
through MSTC. Those who registered for
auction with MSTC company only can have the right to
participate in e-auction. Further details can be had from
the website www.mstcecommerce.com or Phone
No. 04924-222056/9447979104.

Type of Vehicle—Mahindra Bolero 2004 Model
(Invader).

Reg. No—KL-09N-3899.
Remarks—Condemned Vehicle.

Date from which the relevent documents of e-aution
will be available in the website—27-9-2018.

Date from which the bidders can be participated in
the e-aution—29-9-2018.

Next auction date—12-10-2018.
Third auction date—25-10-2018.

The sale will be subjected to the conditions notified
page No. 815 of 49th Gazette dated 16-12-2013 published
by Additional Principal Chief Conservator of Forest (Pro.),
Thiruvananthapuram vide Letter No. Pro. (5) 26274/12
dated 22-11-2013. The existing rules and sale conditions
are also applicable to this e-auction.

The Wildlife Warden, Silent Valley Division,
Mannarkkad reserves all the right to exclude any other
vehicles shown above for sale. EMD amount of = 20,000
can be remitted through online payment system to MSTC
by 6 p.m. on the previous day of the e-auction. The
buyer registration number has to be mentioned while
paying the EMD. If the sale value of vehicles is not paid
within the specified time period against any of the bid lot
by the H1, bidder, the EMD will be forfeited.

The successful bidder, 50% of the bid value after
adjusting the EMD aready remitted shall be paid within 7
working days of issuance of acceptance letter. The mode
of payment is through e-treasury of Government of Kerala
or by cash in Sub Treasury, Mannarkkad. The successful
bidder shall be paid the GST with in time.

e-Auction documents and connected records are
available in the website : www.mstcecommerce.com. All
bids/e-aution documents are to be submitted online only
and in the designated online cover (s) on the
www.mstcecommerce.com. Website and e-auction
documents submitted manually/through post will not be
entertained.
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Online e-auction/bids are to be accompanied with
relevant documents. e-Auction/bids received online
without the scanned copies of relevant documents will not
be considered and shall be summarily rejected. Any further
clarification on this e-auction can be obtained from NIC/
the e-auction helpdesk number available in the
www.mstcecommerce.com website and from the office of
the Wildlife Warden, Silent Valley Division, Mannarkkad/
Office of the Silent Valley/Bhavani Assistant Wildlife
Warden during the office hours. The details regarding
e-payment (Bidder's Bank Account No. where he/she is
having core banking facility and email 1D) should be
submitted along with the e-auction documents. e-auction
documents without these details will not be accepted.
Technical bid and financia bid shall be submitted in their
respective designated online covers. The Forest
Department will not be responsible for any inconvenience
or loss to the Bidder while uploading/ downloading
the bid.

The bidders who wished to participate in the
e-auction should produce a certificate showing the
permanent address and signature of the bidders duly
attested by the concerned Village Officer, or any other
approved identity document along with the EMD through
online. Those who do not produce any approved identity
card or certificate will not be €ligible to participate in the
e-auction.

Intending persons may ensure the quality of the
above vehicles put up for e-auction before the
commencement of the same and no complaints will be
entertained after the e-auction. Any further notification to
the sale conditions that may be issued by the Government
after the issuance of this notification will also be
applicable to this tender cum auction. The unsold vehicles
will be sold on the next auction date shown in the
schedule and separate notification will not be published
for the same.

If any modification or change in the sale condition
are intimated by the Additional Principal Chief Conservator
of Forest (Protection), Thiruvananthapuram that will also
be applicable to this e-auction. The undersigned reserves
the right to cancel the e-auction of the vehicle without
further notice.

Further details and information can be had from
WildlifeWarden, Silent Valley Division, Mannarkkad (Phone
04924-222056) or Silent Valley Range Office, Mukkali (Phone
04924-253225), Bhavani Range Office(Phone 04924-253125)
during working hours.

(Sd)
Wildlife Warden

(For and on behalf of the
Governor of Kerala).

Office of the Wildlife Warden,
Silent Valley Division,
Mannarkkad.
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